
FORM G  
 

INVITATION FOR EXPRESSION OF INTEREST FOR  

‘DEE PLONE POLYSTER PRIVATE LIMITED’ 
OPERATING IN TEXTILE AND YARN MANUFACTURING AND PROCESSING SECTOR 

IN SILVASA, DADRA AND NAGAR HAVELI 
 

 (Under sub-regulation (1) of Regulation 36A of the Insolvency and Bankruptcy Board of 
India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016) 

 

RELEVANT PARTICULARS 

1. Name of the corporate debtor along with 
PAN & CIN / LLP No. 

  Dee Plone Polyster Private Limited  
  PAN: AAACD1718R 
  CIN: U17100MH1994PTC075953 

2. Address of the registered office 
(as per MCA records) 

Floor - 1, 10/12, Budharji B Building, Vithoba 
Lane, Vitthalwadi, Kalbadevi, Mumbai, 
Maharashtra, India, 400002 

3. URL of website 
 

NA 

4. Details of place where majority of fixed 
assets are located 

Village Surangi, Silvassa, Dadra and Nagar Haveli
     

5. Installed capacity of main products / services  
 

Installed around 34,000 spindles. 
Capacity-Appx. 300 Tons per month of spun yarn 

6. Quantity and value of main products / 
services sold in last financial year 

As per FY 2024-25, the Company has had total 
revenue of approx. Rs. 22.95 crores. 

7. Number of employees / workmen As on CIRP commencement date, there were 
approx. 360 workers and employees of the 
Corporate Debtor. 

8. Further details including last available 
financial statements (with schedules) of two 
years, lists of creditors are available at URL: 
 
 

The details as available can be sought by sending 

an email on cirpdeeplone@gmail.com. 

The list of creditors is also available on the 

website of IBBI. 

 
 

   9. Eligibility for resolution applicants under 
section 25(2)(h) of the Code is available at 
URL: 

The detailed invitation for expression of interest 
which shall include the eligibility for resolution 
applicants under Sec 25(2)(h) of the Code can be 
sought by sending an email on 
cirpdeeplone@gmail.com. 

    10. Last  date  for  receipt of  expression  of  interest May 27, 2026 

11. Date of issue of provisional list of 
prospective resolution applicants 

June 6, 2026 

12. Last date for submission of objections to 
provisional list 
 

June 11, 2026 
 

13.  Date of issue of final list of prospective 
resolution applicants 

June 16, 2026 
 

14. Date of issue of information memorandum, 
evaluation matrix and request for resolution 
plans to prospective resolution applicants 

June 17, 2026 
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15. Last date for submission of resolution plans July 20, 2026 

16. Process email id to submit EOI  cirpdeeplone@gmail.com 

17. Details of the corporate debtor’s registration 
status as MSME 

Details not available with the RP 

 

 
 

Mr. Anuj Bajpai 

Resolution Professional for Dee Plone Polyster Private Limited 

Reg No: IBBI/IPA-001/IP-P00311/2017-2018/10575 

Correspondence Address: -6th Floor, WeWork Spectrum Tower,  

Bldg.No-ll, Chincholi Bunder Road, Malad (w), Mumbai 400064  

Reg Address: 708, Raheja Centre, Nariman Point,  

Mumbai City, Maharashtra – 400021 

Date: April 27th, 2026 

Place: Mumbai 
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